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SUBJECT:- Foruardlnn of copies of the Ordeis passed by
. the Central ARdministrative Tr1buna1 Bangalore.
© XXX

Please find enclosed hereu1th @ copy of the
ORDER /STAY ORDER/INTERIN ‘ORDER/, Passed by this Tribunal

in the above mentioned appllcatlon(s .on 30.1.93
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'aATEn THIS THE 30TH DAY OF BECEMBER, 1993

SHRI V. -eammmmm ... FEIBER (A}

Shri A.T. ﬂasantha Rangan,
Rged 49 years,
$/o Shri Mm.R. Thirumalachar,
No. 1162, Benashankari I Stage,
ist Block, Ashoknagar, A
- Bangalore -~ 560050 eeo Applicant

( By Advocate Br. M.%. Negaraja ) .
Vs,

i 1. The Chief Engineer,
| : . Telecom Circls,

| ' ' Karnataka, Ulsoor,

Bangalore - 560008.

. 2, The Director General,
Telecom,

i ‘Sanchar Bhavan,

New Delhi - 110 801.

| 3. Union of India,

| : Represented by

i : ‘Secrstary to Government,

4 * Ministry of Communication,

-
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It is seen that'fheirepresentation dated 6,12, Q3
\pplicant and also his subsequent repressntation
;"3‘512 93 against the transfer are still pendlng

The representations should be

~ | 0% a copy of this order and tlll than the transfar order
is not to be implemented, W¥ith thiS<observation,_this

i o _
i case is finally disposed off.
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